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distribution losses. The Confcrl.!nc'e decided 
to constitute a Committee to formulate a 
renovation and modernisation programme 
for hydroelectric projects and to assess 
the funds required for it. The 
Conference also decided to set up a 
Committee to recommend steps for the 
rigorous enforcement or the amendments in 
the Indian Electricity Act making theft of 
energy a cogniLable o!Tcnce and providing 
for stringent punishment, and to indcntify 
system improvement schemes and energy 
accounting procedures necessary for reduc-
tion in transmission and distribution losses. 

Shortage of fnduction Furnaces 
Raw Material 

•JOO. SHRT MANlK REDDY : Wi JI 
the Mini.liter or INDUSTY be pleased to 
state : 

(a) whether Government are aware of 
acute shortage of raw material for induc· 
ti on fu maces due to which 400 ipduction 
furnaces arc facing closure : 

(b) i r so. the reasons for shortage : and 

(c) the steps taken by Government to 
meec the shortage of raw material to avoid 
closure of industries '? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDU.STRI ~L 
DEVELOPMENT lN THE MlNJSTR Y OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
(a) Government an.: not a.ware of any 
reports that Induction Furnaces arc 
being closed due to shortage of raw mate-
rials. However. Govern111e11l arc aware 
that there is a gap' between dem<111d and 
supply of melting scrap. 

(b) Shortage i~ due to lhe demand for 
,-crap outstripping availability of scrn p in the 
country. 

(c)" Government has already reduced 
customs duty on imported steel melting 
scrap. 

Co'11 India J ,in1itcd 

•101. SHRI 13HATTAM SRIRAMA 
MURTTY : Will the Mirti~tcr of Et-;lERG"'r' 
be pleased to sl•te : 

(a) ~hcthcr the l:trget of 143 million 
tonnes of production or coal during the 
current year is likely to he achieved by Coal 
India Limited ; 

(b) the estimated lo:ss likely lo be 
suffered by Coal India Limited in 1986-87; 

(c) the total additional income the Coal 
India Limited on account of the like in coal 
prices; and 

(d) the total additional burden on 
account of the new agreement reached with 
the trade unions'! 

THE MINISTER OF ENERGY 
(SHRl VASANT SATHE): (a) Yes. Sir. 
It is expct·tcd that Coal Jntlia may achieve 
the laI"gct of coal production set for I 986-87. 

(h) The Account-; of Coal l.ndia Limited 
for t'l'1e year 1986-87 will be linalisc<l only 
arter the finanl.':ial year is over. 

(c) Whik considering the proposa I for 
revisio11 of coal ·pri<..:e, additional reve1rne 
accrual lo Coal India Limited on ~iCC:o'l'lnt 

of price revision elrc.:ti vc from 9.1 .1986, was 
estimated to be about Rs. 367 crores during 
the YC<H l<JS(,-87. 

(d) National Coal Wage Agrec111cnt-lll 
signed by the representatives of the manage-
ment ;111J the workers has cxpirL'd on 
.'~1.12.1986. No new agreement has bcc11 
signed so rnr. 

Increase in Production of \:Yall·:ies 

•rtl2. SHRI MULLAPPALLY R/\MA-
CHANIJRAN : Will the Minister ur 
INDUSTRY be pleased to state: 

(a) the measures proposed to be adopted 
hy Government to increase production of 
watches in India : 

(b) the production target for 1987-88; 
and 

(c) the measures adopted by Govern-
ment to ensure that cost of indigenous 
watches is kept low so as to discournKc: 
marketinii or iinporte.:1/smug~led watches'"! 


